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LA T T FORM C
= - SuBMiSSION OF CLAIM BY FINANCIAL CREDITORS
¢ (Under Regulation 8 of the Insolvency and Bankruptcy Board of India (Insolvency
Resolution Process for Corporate Persons) Regulations, 2016)

| Date : 06/07/2024

7 From:
Mr.Dayamoy Jitenchandra Ghosh
RL-174, Mohta Devi Chowk,

Waluj MIDC, Bajaj Nagar,
Wadgaon Kolhati,

! Aurangabad 431136
Email : dayamoyjghosh@gmail.com

To :
£  The Interim Resolution Professional,
Mr.VallabhNarayandasSawana,
3 Building No 11, Flat No 505,
Regency Sarvam, Ganesh Mandir Rd,
g TITWALA (East), Kalyan,
Dist : Thane 421605

8 Qeote o] Gr ho St-
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Mr.Dayamoy Jitenchandra Ghosh, hereby submits this claim in respect of the corporate
insolvency resolution process of Hari Om Auto Components Private Limited. The details for the

same are set out below:

Relevant Particulars

(1

2)

)

1.

Name of the financial creditor

Mr.Dayamoy Jitenchandra
Ghosh

~a

Identification number of the financial creditor
(If an incorporated body, provide identification
number and proof of incorporation. If a
partnership or individual provide identification
records* of all the partners or the individual)

PANNO.
ATIPG1822A

AADHAR NO.

5368 9764 5153

Address and email address of the financial
creditor for correspondence

RL-174, MOHTA DEVI CHOWK,
WALUJ  MIDC, BAJAJNAGAR,
WADGAON KOLHATI,
AURANGABAD 431136

DAYAMOYJGHOSH@GMAIL.COM

Details of claim, if it is made against corporate
debtor as principal borrower:

(i) Amount of claimi

(ii) Amount of claim covered by security interest,
if any

(Please provide details of security interest, the
value of the security, and the date it was given)
(iii) Amount of claim covered by guarantee, if any
(Please provide details of guarantee held, the
value of the guarantee, and the date it was given)
(iv) Name and address of the guarantor(s)

RS.3,00,000/-
ONLY)

(RS. THREE LAKH

NIL

NIL

N. A.

Details of claim, if it is made against corporate
debtor as guarantor:

(i) Amount of claim

(ii) Amount of claim covered by security interest,
if any

(Please provide details of security interest, the
value of the security, and the date it was given)
(iii) Amount of claim covered by guarantee, if any
(Please provide details of guarantee held, the
value of the guarantee, and the date it was given)
(iv) Name and address of the principal borrower

N.A,

Details of claim, if it is made in respect of
financial debt covered under clauses (h) and (i) of
sub-section (8) of secticn 5 of the Code, extended
by the creditor:

(i) Amount of claim

(ii) Name and address of the beneficiary

N.A.

Doofer gos{ Crhw St
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As per requirement of Company, a
short term unsecured Loan is given
which was also acknowledged by
CcD

7. | Details of how and when debt incurred

8. |Details of any mutual credit, mutual debts, or| NIL
other mutual dealings between the corporate
debtor and the creditor which may be set-off

agains! the claim
9. | Details of the bank account to which the amount [BANK : SVC CO-OPERATIVE BANK,

of the claim or any part thereof can be transferred [AURANGABAD BRANCH

pursuant to a resolution plan SAVINGS ACCOUNT NO.:
111003130004649
[FSC CODE

svce0000110

Qospaamey Crhod-

(Signature of financial creditor or person authorised to act on its behalf)
[Please enclose the authority if this is being submitted on behalf of the financial creditor]

Name in BLOCK LETTERS : MR.DAYAMOY JITENCHANDRA GHOSH

Position with or in relation to creditor

Address of person signing RL-174, MOHTA DEVI CHOWK, WALUJ MIDC, BAJAJ
NAGAR, WADGAON KOLHATI, AURANGABAD 431136

*PAN, passport, AADHAAR Card or the identity card issued by the Election Commission of
India.

DECLARATION
I, Mr.Dayamoylitenchandra Ghosh, currently residing at RL-174, Mohta Devi Chowk,
Waluj, MIDC, Bajaj Nagar, Wadgaon, Kolhati, Aurangabad 431136, do hereby declare and

state as follows: - '

1. Hari Om Auto Components Private Limited, the corporate debtor was, at the
insolvency commencement date, being the 12" day of June 2024, actually indebted to
me for a sum of Rs.3,00,000/- (Rs.Three Lakh only).

2. In respect of my claim of the said sum or any part thereof, [ have relied on the
documents specified below:

a) Bank passbook showing the payment on 26/03/2021.
b) Payment acknowledgement letter dt. 27.03,2021 received from CD.

¢) Balance confirmation letter dt. 02.04.2024 from CD
d) Copy of PAN and Aadhaar card of Claimant

3. The said documents are true, valid and genuine to the best of my knowledge,
information and belief and no material facts have been concealed there from.

4. In respect of the said sum or any part thereof, neither I, nor any person, by my order,
to my knowledge or belief, for my use, had or received any manner of satisfaction or
security whatsoever, save and except the following: NIL

waam Crhost
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.

I'undertake to update my claim as and when the claim is satisfied, partly or fully, from
any source in any manner, afler the insolvency commencement date.

0. 1am not a related party of the corporate debtor, as defined under section 5 (24) of the
Code,

7. 1 am eligible to join committee of creditors by virtue of proviso to section 21 (2) of
the Code even though I am a related party of the corporate debtor.

Date: 06/07/2024 Q@/W’f O
Place: Aurangabad

(Signature of the claimant)
VERIFICATION

1, Dayamoy Jitenchandra Ghosh the claimant hereinabove, do hereby verify that the contents
of this proof of claim are true and correct to my knowledge and belief and no material fact

has been concealed therefrom,

(Signature of claimant)

Verified at Aurangabad on this 6" day of July, 2024

ATTESTED

RAJENDRA D TIDKc
Aovocate Notary Govt. of Ind:
Area Aurangsbad Distrie
Vieb No.876017177 "
Reg No 157¢
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Mode of Operation

¥l

p

SVC CO-OPERATIVE
BANK LTD. jissonscessessms

Continuation Copy

Aurangabad(MICR~431089003j IF3C CODE SVCR0000110
SB/GEN/4649 CBS Account No, ;111003 130004649

i
.f'
|
'
i

'.
{

GHOSH DAYAMOY JITE NCHANDRA

VISHWA LUMINARIES AT LTD E-151, MIDC WALU) AURANGABAD AUl
Maharashtra PIN Code - 431138 ]

!
Self j
14/Q1/2010

=
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T Mar 2021
JaMar 2021
*1Mar 2021
F1Mar 2021
71 Mar 2021
31 Mar 2021

10 21 Mar 2021
11 D2 Apr 2021
17 D3 &ne 2021

13 07 &pr 2021

By Balance b/ff

Bv Cash

To NEFT/SRCB-HARI OM AUTO 0D-11021085113
4827(1D:1134827]

Ta Comm on NEFT /SROB-HAR| OM AUTD D-11
0710851134827[1D'1134827]

To SMS Charges For 01/10/2020-31/12/2020
To SMS (harges For 01/01/2021-31/03/2021
Bv Half Yearly | nterest

To Cash Handling Charges

Ta SMS Charoes For 01/01/2021-31/03/2021
To SI TDRDY2151

By Reversal SMS (harges For 01/01/2021-3
1/03/2021

—————

OrecuelNa Withdrawals Denomnts
300000.00
196970 3D0000.00
2500
5.00
5.00
63.00
23.00
5.00
1000.00
500

Q)a»fc;m””“/ Grhott~

271702
320271709
271709

2692.09

268709
288209
274503
272209
2717.09
1717.08
1722.09
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ari Om Auto Components Private Limited

g Z RL-184/7, MIDC, Waluj, Aurangabad-431136

) > Y l; ctory : Gut No. 09, Vill: Rahimpur, Tq. Gangapur, Dist. Aurangabad 431133
: ) ’f CIN No. U35990MH2007PTC169517

3%/ Email : hariomauto.in@amail.com Mobile : 9689945917

Date : 27/03/2021

Mr.Dayamoy Ghosh,

Bajaj Nagar, MIDC Waluj,

Aurangabad 431136

Sub : Acknowledgement the receipt of payment.
Dear Mr.Ghosh,

We acknowledge the receipt of Rs.3,00,000/- (Rupees Three lakhs only ) on 26/03/2021 through
RTGS from you towards unsecured loan.

Thanking you,

Yours faithfully,
tﬁ Hari Om Auto Components Pvt.Ltd.
For Hari Om Auto Components Pvt. Ltd.,

(Director) W W&M &1 AO% r

Director !
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e \I?Q\
./ .)5DAYAMOY JITENCHANDRA GHOSH
.1;:35; [ .
s/ A .
> TRLA74, Mohta Devi Chowk, Waluj, MIDC, Bajaj Nagar Wadgaon Kolhati, Aurangabad 431136
_L 2 Email : dayamoyighosh@gmail.com Cell No. 9209795255

2" April, 2024

To,

The Director,

Hari Om Auto Components Pvt.Ltd
RL-184/7, MIDC Waluj,
Aurangabad 431136

Sub : Balance confirmation as on 31/03/2024.

i Dear Sir/ Madam,

With reference to the above subject, my accounts show a debit balance in your account of
Rs.3,00,000/- (Rupees Three Lacs only) as on 31/03/2024 towards unsecured loan given by me

on dated 26/03/2021 to M/s.Hari Om Auto Components Pvt.Ltd.

Thanking you,

Yours sincerely,
(eaper A v =

Dayamoy J Ghosh

-y ————— -

S

e Corefrrm Th befomes: o merrts07)
ahive ao Por 007 & % actolntsd

0w Zr{ 0?/ 2024 -

For Hari Om Auto Components Pvt. Ltd.

Puppame (rhe REZ

Director

P —

— e

= .
AW B B TR s ST i ST S e nra n




From: Hari Om Auto Components Pvt.Ltd
Rahimpur, Pune Road,Tal. Gangapur

Aurenga Aurangabad-431133
- f
Ao j
Deaf SiyiMadam, Date: 1-Apr-2024
1_% Sub: Confirmation of Accounts
1-Apr-2023 to 31-Mar-2024

Given below is the details of your Accounts as standing in my/our Books of Accounts for the above mentioned period.

¢ No., duly signed and sealed, in confirmation of the same. Please note

Kindly return 3 copies stating your |.T. Permanent A/
e accepted the balance shown below.

that if no reply is received from you within a fortnight, it will be assumed that you hav

~ Date Particulars Debit Amount Date __ Pariculars = —_Credit Amount
1-Apr-2023  Opening Balance 3,00,000.00

S — 3,00,000.00
Closing Balance ____3,00,000.00 I
3,00,000.00 ~3,00,000.00
I/We hereby confirm the above . Yours faithfully,
For Hari Om Auto Components Pvt. Ltd,
I,

Lastame] (175 Qo

DIREC ’R
7. PAN No. : ATJPG1822A @W"a(ﬁ"’uf C/]/Wv birector
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e dentilication Atthority of Indial
Enrolment No.: 0717/03084/01247

To

Dayamoy Ghash

S/0 Jitenchandra Ghosh,

RL 174,

MOHTA DEVI CHAUK,
WALUI MIDC BAJAJ NAGAR,
VTC. Wadgaon Kolhati,

PO: Bajaj Nagar Mide Waluj,
District: Aurangabad,

State: Maharashtra,

PIN Code: 431136,

Mabile; 8698819109

FTO=RT TN &7 / Your Aadhaar No. :
15368 9764 5153
VID : 9126 0616 7739 4417

AT [T, AL ggATe

...... o ————_ . —
r"_-’g Government of India Y
Dayamoy Ghash
Date of Binh/DOB: 10/10/1977
Males MALE

fmmwm!, ftasen @ wsfidy ol )

| 5T UM W] (AT sl U by uhg/
AiFTg= CEwTE 1 w5 & e B aE i )
Aadhaar is proof of Identity, not of citizenship

[Or date of birth. |t should be used with verification [ealine

authentication, ar scanning of QR code / offling XML).

Aadhaar no. lssued: IS0X2012 |

5368 9764 5153

2N

AADHAAR

@A [ INFORMATION

B 3TN SEE T §, AW @ AR w5 A SR
HIUIT ST URE T SR [ A i F At sy
& warror & eFd S ot minfia B

B &R R 03 8 gt o frged et ol & S
HTARTR SATOTRET & G Fen i e S o @ e R
A ITRE CHITUR KGR TN W et 0 § Fm Ey A
#A W I www.uidai.gov.in. o7 IRy g wpm
57w Ivw ok wre fem S mie |

B s Rt e meRa &

B SFUE AT o & FRdA & semddl w3 & e amnesr & i
A TAF 10 T FA F FH UF AT FUT F JodE S aniw |

B e Rfies Frd it eadt westt & e A A
[ETTAT & & |

B 3MUT & ¥ Frame Aa7 T A mES e

B 3T T & T A & T mum 8T aneaE =%

B SRR i 3tn 3 W F v T gRfea &6 F
AT FETEARER AR qfEw = s

B oyiun & AT FE A T 3 s e anm

B Aadnaar is proof of kentity, not of citizenship or date of birth {DDB). 0OB
Is based on Information supparted by pros! of DOB dacument spocified in
regulations. submilled by Aadhaar numbar holder,

B This Aachaar letter shauld be verified through eilher oaline
awthentication by UIDA|-appeinted aulhertication agency or QR code
scanning using maachanr of Aadhaar QR Scanner app avalabls in
Bpp stores or using secure QR code reader app avadablz on
wiswLidal gov.in,

B Aadhaar is uniqua and secure.

B Documants lo suppart ldenlily and address shauld b updaled in
Aadhaar alter every 10 years from date of enralment for Aadtiaar,

B Aadhaar helps you avail of various Government and Mon-
Gavernmenl banefils/senicns

B Keep your mablle number and email d updated In Azdhaar,

B Download mAadhaar app to avail of Aadnrazr services.

B Use the fealure of Lock/Unlnek Aadhzsrblomairics to ensurg
secunty when nat using Azchaarblometnes.

B Eniites secking Aadhaar are obligated 1o scek consenl.

i .- -
| ) Unlque Identification Authority of Indla 7220\,
E Address:

DEVI CHAUK, WALU) MIDC BAJA) NAGAR,
Wadgaon Kolhati, PO: Bajaj Nagar Mide
walu?. DIST: Aurangabad,

ES;‘O Jitenchandra Ghosh, RL 174, MOHTA
EMahmsera - 431136

]

"

3
8

5368 9764 5153

_VID'; 9126 0616 7739 4417

@R 1ear | [ER heleouidaigovin | 4D www.uldal.gov.in

LT MTET, 4T O =TT

—-‘,.:uE-_—--—--—--—--—

wf CuhoSt—
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FORM C

SuBMISSION OF CLAIM BY FINANCIAL CREDITORS
(Under Regulation 8 of the Insolvency and Bankruptcy Board of India (Insolvency
: Resolution Process for Corporate Persons) Regulations, 2016)

From

Mrs.Rekha Khemraj Hingankar
RL-76. Near Bhagatsingh School
MIDC Waluj, Bajaj Nagar,
Wadgaon Kolhati,
Aurangabad-431136

Email : vispLin@gmail.com

To

The Interim Resolution Professional,
Mr.VallabhNarayandasSawana,
Building No 11, Flat No 505,
Regency Sarvam, Ganesh Mandir Rd.
TITWALA (East). Kalyan,

Dist : Thane 421605

Date : 06/07/2024




Subject: Submission of claim and proof of claim.

Madam/Sir,

!'vlrs.Rckha thmfaj Hingankar, hereby submits this claim in respect of the corporate
insolvency resolution process ofHari Om Auto Components Private Limited. The details for the
same are set out below:

Relevant Particulars

debt covered under clauses (h) and (i) of sub-
section (8) of section 5 of the Code, extended by the
creditor:

(1) Amount of ¢laim

(1) (2) 3)
. [Name of the financial creditor Mrs.Rekha Khemraj
Hingankar
2. |Identification number of the financial creditor PAN NO.
(If an incorporated body, provide identification [AAGPII4056F
number and proof of incorporation. If a partnership
or individual provide identification records* of all ]AADHAR NO.
the partners or the individual) -
6611 1331 3679
3. | Address and email address of the financial creditor| RL-76, Near Bhagatsingh
for correspondence School, MIDC Waluj, Bajaj
Nagar, Wadgaon, Kolhati,
Aurangabad 431136
: Email: vtspl.in@gmail.com
4. |Details of claim, if it is made against corporate
debtor as principal borrower: .
{I) Amount of claim RS.SI,S?,S?”- ( RS.F]ﬂI}‘ !anc
(ii) Amount of claim covered by security interest, if| [2kh fifty seven thousand eight
iy hundred twenty one only)
(Please provide details of security interest, the value | ..
of the security, and the date it was given)
(iiiy Amount of claim covered by guarantee, ifany |NIL
(Please provide details of guarantee held, the value
of the guarantee, and the date it was given) o
(iv) Name and address of the guarantor(s) e
5. |Details of claim, if it is made against corporate |N.A,
debtor as guarantor:
(i) Amount of claim
(ii) Amount of claim covered by security interest, if
an
(P!:T:ase provide details of security interest, the value
of the security, and the date it was given)
(iii) Amount of claim covered by guarantee, if any
(Please provide details of guarantee held, the value
of the guarantee, and the date it was given)
(iv) Name and address of the principal borrower
6. | Details of claim, if it is made in respect of financial | N.A,

(ii) Name and address of the beneficiary

Scanned with CamScanner




Details of how and when debt incurred As per requirement of CD, a short
term unsecured Loan is given
from time to time which was also
acknowledged by CD.

Details of any mutual credit, mutual debts, or other| NIL
mutual dealings between the corporate debtor and
the creditor which may be set-off against the claim
9. |Details of the bank account to which the amount of [BANK: NKGSB BANK,
the claim or any part thereof can be transferred [SAMARTHNAGAR BRANCH

pursuant to a resolution plan AURANGABAD,
SAVINGS ~ ACCOUNT  NO.

069100100000051
IFSC CODE : NKGS0000069

S

(Signature of financial creditor or person authorised to act on its behalf)
[Please enclose the authority if this is being submitted on behalf of the financial creditor]

Name in BLOCK LETTERSMRS. REKHA KHEMRAJ HINGANKAR

Position with or in relation to creditor

Address of person signing RL-76, NEAR BHAGATSING SCHOOL, MIDC WALUJ,
BAJAJ NAGAR, WADGAON KOLHATI, AURANGABAD 431136
*PAN, passport, AADHAAR Card or the identity card issued by the Election Commission of

India.

DECLARATION
I, Mrs.Rekha Khemraj Hingankar, currently residing at RL-76, Near Bhatasingh School,
MIDC Waluj, Bajaj Nagar, Wadgaon Kolhati, Aurangabad 431136, do hereby declare and

state as follows: -

I. Hari Om Auto Components Private Limited, the corporate debtor was, at the
insolvency commencement date, being the 12" day of June 2024, actually indebted to
me for a sum of Rs.51,57,821/- (Rs.Fifty one lakh fifty seven thousand eight hundred

twenty one only). ‘
In respect of my claim of the said sum or any part thereof, 1 have relied on the

documents specified below:

]

a) Ledger Abstract for 01.04.2018 to 31.03.2024 of CD duly acknowledged by
suspended director of Rs. 49,57,821/- as unsecured loan.
b) Ledger Abstract for period 01.04.2024 to 26.06.2024 of Rs.51,37,821/- as

unsccured loan,
¢) Proof of payment of Rs. 2,00,000/- paid 10 IRP towarnds initial cost of RP.

d) Copy of PAN and Aadhaar card of Claimant,

3. The said documents are true, valid and genuine 1o the best of my knowledge,
information and beliel and no material fucts have been concealed therefrom.

7

el ST W T T T ——— e T —_ T
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:'T:: ;:Slp;;:cl olf }I1c said sum or any part thereof, neither I, nor any person, by my order,
y knowledge or belief, for my use, had or received any manner of satisfaction or
security whatsoever, save and except the following: NIL
I undeﬂakE_to update my claim as and when the claim is satisfied, partly or fully, from
any source in any manner, after the insolvency commencement date.
’ z: gg’; related party of the corporate debtor, as defined under section 5 (24) of the
7. 1 am eligible to join committee of creditors by virtue of proviso to section 21 (2) of
the Code even though 1 am a related party of the corporate debtor.

Date: 06/07/2024 W

Place: Aurangabad

(Signature of the claimant)
VERIFICATION
I, Rekha Khemraj Hingankar the claimant hereinabove, do hereby verify that the contents of
this proof of claim are true and correct to my knowledge and belief and no material fact has
been concealed therefrom.

Verified at Aurangabad on this 6™ day of July, 2024 _/ *
(Signature of claimant)

[Note: In the case of company or limited liability partnership, the declaration and verification
shall be made by the director/manager/secretary/designated partner and in the case of other
entities, an officer authorised for the purpose by the entity.]

FEE

A =STED

AAJENDRA D TIDKe
Aavocate Notary Gowt. of Indy
Area Aurangabad Distric
Viob No.B76017177"'
Reg No 157%
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m Auto Companents Pvt,Ltd. From: Rekha Khemraj Hingankar

L‘,rg?] \g'll::h'mpw Tq. Gangapur RM-31 Veer Sawarkar Colony
g Bajaj Nagar MIDC Waluj,
Aurangabad 431136
adam, Date: 1-Apr-201¢

Sub: Confirmation of Accounts
1-Apr-2018 to 31-Mar-2019

Glven below is the detalls of your Accounts as slanding in my/our Books of Accounts for the above mentioned period.
Kindly return 3 copies stating your |.T. Permanent A/c No., duly signed and sealed, in confirmation of the same. Please

Eolte that if no reply is received from you within a fortnight, it will be assumed that you have accepted the balance shown
elow.

Dale Particulars _ Deblt Amount | Dale Particulars Credit Amount
11-Apr-2018 Cash 17,081.00
11.Apr-2018 Cash 310.00
17-Apr-2018 Cash 5,000.00
1T-Apr-2018 Cash 4,000.00
25-Apr-2010 Cash 1,000.00
28-Apr-2018 Bank 68,000.00|
3:May-2018 Cash 1,500.00 |
8-May-2018 Bank 5.000.00!
8-May-2018 Cash 5,000_00[
10-May-2018 Cash 9.000.00
16:-May-2018 Bank 1,000.00
17.May-2018 Bank 14,000.00
18:May-2018 Bank 50,000.00 |
21-May-2018 Bank 4,000.00
25:May-2018 Bank 10,000.001
26:May-2018 Bank 2,14,000.00 |
4-Jun-2018 Cash 5,000.00
5-Jun-2018 Cash 1,500.00 |
6-Jun-2018 Cash 3,500.00
6-Jun-2018 Bank 8,000.00
14Jun.2018 Cash 15,000.00
15-Jun-2018 Bank 9,500.00|
15.Jun-2018 Cash 15,000.00
1EJun-2018 Bank 70,000.001
18-Jun-2018 Cash 9,400.00 |
16-Jun-2018 Cash 1,200.00
24Jun-2018 Cash 4,000.00
21-Jun-2018 Cash 5,000.00
2-Jun-2018 Bank 5,000.00
6-Jul-2018 Cash 1,000.00
9-Jul-2018 Cash 2,000.00
21.Jul-2018 Cash 14,000.00
25-Mar. 2018 Bank 3,13,589.00
20-War-2018 Bank 73,186.00
25Mar-2018 Bank 7.500.00
26-Mar-201% Bank 16,000.00
2TMar-2018 Bank 14,000.00 .
28-Har-201% Bank 7.000 00 ?.
75Mar- 2015 Bank 1100000

10,17,066.00
Closing Balance 10,17,066.0
10,417,086 00 10,17,066.0

I/\We hereby confirm the above Yeurs faithfully.

For Hari Om Auta Companents Pyt Ltd, e

- ), - 3t
ﬂgnimlw-l]‘f'.l ?“) T F/
I'T. PAN No. : MCCHOHW
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Rekha Khemraj Hingankar
RM-S‘_1 ‘Veer Sawarkar Colony
Bajaj Nagar MIDC Waluj,

Aurangabad 431136

Dist. Aurangabad

1-Apr-2018 lo 31-Mar-2019

Hari Om Auto Compaonents Pvt.Ltd.
Ledger Account
Gut No. 09 Vill Rahimpur Tq. Gangapur

Page 1
Date _ Particulars Vchiype  Debit _ Credit Balance
11-4-
4-2018 Cr Cash Payment 17,881.00 17,881.00 Dr
Being paid towards unsecured loans to Hari
Om Auto Components Pvl.Lid
Cr ca.Sh Payment 310.00 18,191.00 Dr
Being paid towards unsecured loans {o Hari
Om Aulo Compaonents Pvi.Lid
17-4-2018 Cr Ca.sh _ Payment 5,000.00 23,191.00 Dr
Being paid towards unsecured loans to Hari
Om Auto Components Pvt.Ltd
Cr Cash Payment 4,000.00 27,191.00 Dr
gemg ;;:ahé lowards unsecured loans [o Hari
m Aulo Components Pvi.Lid
25-4-2018 Cr Cash Payment 1,000.00 28,191.00 Dr
Being paid towards unsecured loans to Hari
Om Avto Components Pvt.Ltd
28-4-2018 Cr NKGSB Co-Operative Bank Payment 68,000.00 96,191.00 Dr
ch.no. 018414 romdq unsecured foans
3-5-2018 Cr Cash Payment 1,500.00 97,691.00 Dr
Being paid towards unsecured loans to Hari
Om Auto Components Pvi.Ltd
B-5-2018 Cr NKGSB Co-Operative Bank Payment 5,000.00 1,02,691.00Dr
ch no. 018415 towards unsecured loans
Cr Cash Payment 5,000.00 1,07,691.00 Dr
Being paid towards unsecured [oans to Hari
Om Auto Components Pvi.Ltd
10-5-2018 Cr Cash Payment 9,000.00 1,16,691.00 Dr
Being paid towards unsecured loans to Hari
Om Auto Components Pvt.Lid
16-5-2018 Cr NKGSB Co-Operative Bank Payment 1,000.00 1,17,681.00 Or
ch no. 018416 lowards unsecured loans
17-5-2018 Cr NKGSB Co-Operative Bank Payment 14,000.00 1,31,691.00 Dr
ch no. 018417 towards unsecured loans
18-5-2018 Cr NKGSB Co-Operative Bank Payment 50,000.00 1,81,691.00 Dr
ch no. 018418 towards unsecured loans
21-5-2018 Cr NKGSB Co-Operative Bank Payment 4,000.00 1,85.691.00 Or
ch no. 018419 towards unsecured loans
25-5-2018 Cr NKGSB Co-Operative Bank Payment 10,000.00 1,95,681.00 Dr
ch no. 018420 towards unsecured loans
26-5-2018 Cr NKGSB Co-Oporative Bank Payment 2,14,000.00 4,09,691.00 Dr
Being amount transfered (o secured loan
account
.00 D1
4.6-2018 Cr Cash ~ Payment 5.000.00 4,14,691
Being paid towards unsecured loans to Harl
Om Auto Components Pvt.Ltd =
Carried Over 4,14,691.00 A
W L
continued .

Scanned with CamScanner



e —— .,

6-68-2018 Cr

Cr

14-8-2018 Cr

15-6-2018 Cr

Cr

19-8-2018 Cr

Cr

Cr

21-8-2018 Cr

Cr

28-6-2018 Cr

6-7-2018 Cr

8.7-2018 Cr

21-7-2018 Cr

20-3-2019 Cr

Cr

Being paid towards unsecured loans to Hari
Om Auto Componenis Pyi.Lid

Cash

Being paid towards unsecured loans to Hari
Om Auto Companants Put.Lid

NKGSB Co-Operative Bank

Baing amount received by cheque
fowards unsocured loans

Cash

Baing paid towards unsecured loans to Hari
Om Auto Components Put Ltd

NKGSB Co-Operative Bank

Being amount received by cheque
towards unsecured foans

Cash

Being paid towards unsecured loans to Hari
Om Auto Components Pvt.Ltd

NKGSB Co-Operative Bank
ch no. 016068 towards unsecured loans

Cash

Being paid towards unsecured loans lo Hari
Om Aufo Components Pvi.Ltd

Cash
Being paid lowards unsecured loans to Hari
Om Aufo Componenls Pvl.Lid

Cash _
Being paid lowards unsecured 'oans lo Han
Om Auto Components Pvl.Lid

Cash

Being paid towards unsecured loans to Hari
Om Auto Compeonents Pvl.Ltd

NKGSB Co-Operative Bank
Being amount received through cheque
towards unsecured loans

Cash .
Being paid towards unsecured loans lo Han
Om Auto Compaonents Pvl.Lid

Cash _
Being paid towards unsecured loans lo Hari

Om Auto Components Pvi.Ltd

Cash '
Being paid lowards unsecured loans lo Hani

Om Auto Componenls Pvi.LId

NKGSB Co-Operative Bank
Being amoun! PAID through cheque
towards unsecured loons

NKGSB Co-Operative Bank
Being amounl paid through cheque
lowards unsecurod loans

Carried Over

Vch Type

Payment

Paymant

Payment

Payment

Payment

Payment

Payment

Payment

Payment

Payment

Payment

Payment

Payment

Payment

Payment

Payment

Paymant

1-Apr-2018 to 31-Mar-2019

Debit
4,14,691.00

1.500.00

3.500.00

8,000.00

15,000.00

9,500.00

15,000.00

70,000.00

5,400.00

1,200.00

4,000.00

5,000.00

5,000.00

1,000.00

2,000.00

14,000.00

3,13,589.00

73,186.00

9,61,566.00

L

Crodit

e

2] 174
Balance

4. 16181 G0 Or
4,19,691 00 O
4,27,691.00 Dr
4,42,691.00 Dr
4,52,191.00 Dr
4,67,191.00 D

5,37,191.00 Di

5,42,591.00 Di
543,791.00D
5,47,791.000D
552,781.00D
5,57,791.00D
558,791.00C
5,60,791.00C
574,791.00C
8,88,380.00

9,61,566.00 [

i

conlinued

Scanned with CamScanner



1% Ry a) Hingankar -
, 40, omponents Pvt.Ltd. Ledger Account : 1-Apr-2018 to 31-Mar-2019 o Ea-la;;._r..
hy L) . : Particulars : _ ~Vch Type Debit Credit ce
."-*:*’Q-_ Brought Forward 9.61,566.00

Cr NKGSB Co-Operative Bank Payment 7,500.00 9.69.066.00 O
Being amount paid through cheque

>
lowords unsecurad leans
26-3-2018 Cr NKGSB Co-Oporative Bank Payment 16,000.00 9.85,066.00 Dr
ch no. 100005 towards unsecured loans
,066.
27-32018 Cr NKGSB Co-Operative Bank Payment 14,000.00 9,99,086.00 Dr
ch no. 100003 towards unsecured loans
,06,066.00 Dr
28-3-2019 Cr NKGSB Co-Operative Bank Payment 7,000.00 10
ch no. 100006 towards unsecured loans 000
0,17,066. r
29-3-2019 Cr NKGSB Co-Operative Bank Payment 11,000.00 10
ch no. 100007 towards unsecured loans )
~10,17,066.00 T
Dr Closing Balance e 077,208, 0
_10,17,066.00 _ 10,17,066.00

w Q\E/\j :

E
|
'1
|
i
|

Scanned with CamScanner
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Auto Componants Pvt

ar N vt.Ltd, From Rekha Khemraj Hingankar

u‘&" 09 Vill Rahimpur Tg. Gangapur RM-31 Veer Sawarkar Colcny

ngabad Bajaj Nagar 1AIDC Waluy,
Aurangabad 431136

Date: 1-Apr-2020
Sub: Confirmation of Accounts
_ 1-Apr-2019 to 31-Mar-2020
Given below is the details of your Accounts as standing in mylour Books of Accounts for the above mentioned panod

Kindly return 3 copies stating your I.T. Permanent A/c No., duly signed and sealed, in confirmation of the same. Please
no]te that if no reply is received from you within a fortnight, it will be assumed that you have accepted the balance shown
below.

P —— - —
Date Parliculars _ Debil Amount | Dale Particulars Credit Amount
1-Apr-2019  Opening Balance 10,17,086.00 16-Apr-2019 Bank 15.000.00

2.Aug-2019 Bank 18,000 00
{14-Aug-2019 Bank 6,000.00
1 10.0ct-2019 Bank 6,000.00

|

|

|

[}

I

|
10,17,066.00 45,000.0(
Closing Balanoe 0,73,000.0(
10,17,066.00 10,17,066.0(

Yours faithfully,

(S

IWe hereby confirm the above
For Hari Om Auto Components Put. Ltd.

|.T. PAN No. : AACCHO146H

Scanned with CamScanner



Rekha Khemraj Hingankar
RM-31 Veer Sawarkar Colony
Bajaj Nagar MIDC Waluj,
Aurangabad 431136

Hari Om Auto Components Pvt.Ltd.
Ledger Account

Gut No. 09 Vill Rahimpur Tq. Gangapur

Dist. Aurangabad

1-Apr-2019 to 31-Mar-2020

Page 1
Date Particulars o Vch Type ~ Debit Credit Balance
1-4-2019 Cr  Opening Balance 10,17,066.00
16-4-2019 Dr Vasal Bank Receipt 15,000.00 10,02,066.00 Dr
ch no. 100554 being amounir received from
unsecured loan
2-8-2019 Dr Vasai Bank Receipt 18,000.00 9,84,066.00 D
ch no. 100746 being amountr received irom
unsecured loan
14-8-2019 Dr Vasai Bank Receipt 6,000.00 9,78,086.00 Dr
ch no. 100757 being amountr received from
unsecured loan
10-10-2019 Dr Vasai Bank Receipt 6,000.00 9.72,066.00 D
ch no. 100809 being amountr received from
unsecured loan
10,17,066.00 45.800.33
. 9,72,066.
nce ) ; e o,
Dr Closing Bala 10.47,066.00 10,7,066.00
e
¥

Scanned with CamScanner



uto Compone
1-.:-1‘.‘. o g Vill Rahirl:wpur E‘I'tq. g:::.le' From. Rekha Khemraj Hingankar
o’g‘:,* abad ' sapur RM-31 Veer Sawarkar Colony
;’O., Bajaj Nagar MIDC Walu,,
\ o Aurangabad 431135

Date . 1-Apr-2021
Sub: Confirmation of Accounts

1-Apr-2020 to 31-Mar-2021

Given below is the details of your Accounts as standing in my/our Books of Accounts for the above mentioned period

Kindly return 3 copies stating your I.T. Permanent A/ ; : ' & same
note that if no reply is received ¢ No,, duly signed and sealed, in confirmation of the same. Please

— N T T,

below om you within a fortnight, it will be assumed that you have accepted the balance shown
Date Particulars -~ DebitAmount | Date __ Particulars  Credit Amount

1-Apr-2020  Opening Balance 9,72,068.00
23:May-2020 Santosh Wamanrao Nimbulkar 25.000.00I
29-May-2020 Bank G.UD.OOO.UD|
23-May-2020 Santosh Wamanrao Nimbulkar G.OO.UDO.DOi
25-Jun-2020 Santosh Wamanrao Nimbulkar 2,0?,ODO.DD|
1-Jul-2020 Bank 5,00,000.00 |
2-Jul-2020 Bank 15,00,000.00 |
8-Jul-2020 Bank 2,00.000.00:
30:Nov-2020 Khemraj Vishwanath Hingankar 5r1a,755_00§

| 26-Mar-2021 Bank 6,00,000.00
|
|
|
|
|
|
|

6,00,000.00

51,22.621.00 45,22,821.00

Closing Balance 51.22,821.00
51,22,621.00

Yours faithfully,
IAWe hereby confirm the above

: v
For Hari Om Auto Components Pt Lid, e Q,y
Fnimbullerc g

Scanned with CamScanner



Rekha Khemraj Hingankar
RM-3_1 Veer Sawarkar Colony
Bajaj Nagar MIDC Waluj,
Aurangabad 431136

Hari Om Auto Components Pvt.Ltd.
Ledger Account

Gut No. 08 Vill Rahimpur Tq. Gangapur
Dist. Aurangabad

1-Apr-2020 to 31-Mar-2021

Page 1

Date

1-4-2020 Cr
23-5-2020 C

—_

29-5-2020 Cr

Cr

25-6-2020 Cr

1-7-2020 Cr

2.7-2020 Cr

B-7-2020 Cr

30-11-2020 Cr

+ 26-3-2021 Dr

Dr

_Particulars

Vch Type ~ Debit

9,72,066.00
25,000.00

Opening Balance
Sa_ntclsh Wamanrao Nimbulkar
Being transfered to Santosh Nimbulkar on

behalf of Hari Om Auto Components Pvt Lid
for expenses

NKGSB Co-Operative Bank

being amount paid through NEFT under
unsecured loan

Journal

Payment 6,00,000.00

Santosh Wamanrao Nimbulkar

Being transfered to Santosh Nimbulkar on
behalf of Hari Om Auto Components Pvt Lid
for expenses

Journal 6,00,000.00

Santosh Wamanrao Nimbulkar Journal 2,07,000.00
Being transfered to Santosh Nimbulkar on
behalf of Hari Om Auto Components Pvt Ltd

for factory expenses

NKGSB Co-Operative Bank

Paid through NEFT from Mrs. Rekha
Khemraj Hingankar under unsecured loan
to Hari Om Auto Components Pvt Ltd

NKGSB Co-Operative Bank

Paid through NEFT from Mrs. Rekha
Khemraj Hingankar under unsecured foan
to Hari Om Auto Components Pvt Lid

NKGSB Co-Operative Bank

Paid through NEFT from Mrs. Relkha
Khemraj Hingankar under unsccured foan
to Hari Om Auto Components Pyt Ltd

Khemraj Vishwanath Hingankar
being unsecured loans transfer from Hari
om Auto components PvtLid {0 Mrs.
Rekha hingnar due to demise of Mr.
Khemraj Hingankar

NKGSB Co-Operative Bank

ch no. 76283 received from Hari Om Aulo
Components Pyt LId, being returm of
unsecured loan.

Payment 5,00,000.00

15,00,000.00

Payment

Payment 2,00,000.00

Journal 5,18,755.00

Recelpt

. Credit

" Balance

9,97,066.00 Dr

15,97,086.00 Dr

21,97,066.00 Dr

24,04,065.00 Dr

29,04,066.00 Dr

44,04,066.00 Dr

46,04,066.00 DI

51,22,821.000

6,00,000.00 45,22,821.00 C

Closing Balanco

51,22,821.00

51,22,821.00

Scanned with CamScanner

6,00,000.00
45,22,821.00
51,22,821.00
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wart thy Auto Components Py,
a4 Ko 09 Vil Rahimpur Tq Gangapur
thst. Autdngabad

From Rekha Khemraj Hinganiar
RM-31 Veer Sawarkar Coony
Baja) Nagar MIDC Waly)
Aurangabdad 431126

Dea! 5""-"“# Data  1-Apr.

. Sub: Confirmation of Accounts
,1‘1‘; v/ 1-Apr-2021 to 31-Mar-2022

o

Ta

L]
[
.4

%

Givenbelow is the details of your Accounts as standing in my/our Books of Accounts for the above mentioned pero

Kindly return 3 copies stating your |.T. Permanent A/c No . duly signed and sealed, in confirmation of the same  Please

nolle that if no reply is received from you within a fortnight, it will be assumed that you have accepted the balance shown
below.

 Dalo Particulars ‘Debil Amount  Dale  Pamiculars  CreditAmount
1-Apr-2021  Opening Balance 452282100 8-Apr-2021 LA.Jaipurkar & Associates 90.000 0
6-Nov-2021 Bank 2.00.000.00
|
47,22,821.00 ‘ ) 90,000.0
Clesing Balance 46,32,821.0
47,22,821.00 \ " 47,22,821.0
I/\We hereby confirm the above Yours faithfully,
—
For Hari Om Auto Components Pvt. Lic. \\o

l - or
1.T. PAN No.: AACCHO146H

Scanned with CamScanner
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Rekha Khemraj Hingankar
RM-31 Veer Sawarkar Colony
Bajaj Nagar MIDC Waluj.
Aurangabad 431136

Hari Om Auto Components Pvt.Ltd.
Ledger Account

Gut No. 08 Vill Rahimpur Tq. Gangapur
Dist. Aurangabad

y 1-Apr-2021 to 31-Mar-2022

Dale _ Paticulars Veh Type Debit ~ Credit pa
1.4-2021 Cr  Opening Balance 45,22,821.00 P —
8-4-2021 Dr L.A.Jaipurkar & Associates Journal 90.000.00 44.328&1 L0

being amount paid by CS Jaipuikar on
behalf of RK Hingankar for TDS PAYMENT &
4532.821.000r
6-11-2021 Cr NKGSB Co-Operative Bank Payment 2,00,000.00 = o
Being RTGS to Hari Om Auto Components
to wards Unsecured loan ) B
47,22,821.00 ea'oug.gg
. 5,32,821.
Dr Closing Balance = —— 46,32.%, 00
47,22,821.00 _ 47,22,821.00

pe ¥

Scanned with CamScanner



ute Gamponents Pvt.Lid, From: Rekha Khemraj Hingankar
Vill Rahimpur Tq. Gangapur RM-31 Veer Sawarkar Colony
Bajaj Nagar MIDC Waluj.
Aurangabad 431136

Date: 1-Apr-2023

Sub: Confirmation of Accounts
1-Apr-2022 to 31-Mar-2023

Given below is tha details of your Accounts as standing in my/our Books of Accounts for the above mentioned period.
d, in confirmation of the same. Please

_dlv return 3 copies stating your |.T, Permanent A/c No., duly signed and seale
g/ | ed i ke you have accepted the balance shown

note that if no reply is received from you within a fortnight, it will be assumed that

below.
~ Date Partlculars ~ DebitAmount | Date_ __ Particulars Credit Amount
{1-Apr-2022  Opening Balance 46,32,821.00
9-May-2022 Bank 3,00.{)[}0.00;
|
|
|
|
i
|
i
s
| .
|
|
|
|
49,32,821.00
Closing Balanca 49,32,621.00
49,32,821.00 49,32,821.00
I'We hereby confirm the above Yaurs faithlully,

For Hari Om Auto Components Pvt. Lid 2
- : ?gu«"/ @LL :

| T PAN No.: AACCHO146 or

e -

Scanned with CamScanner
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Rokha Khemraj Hingankar
RM-31 Veer Sawarkar Colony
Baja; Nagar MIDC Waluyj,
Aurangabad 431136

Harl Om Auto Components Pvt.Ltd.
Ledger Account
Gut No. 09 Vill Rahimpur Tq. Gangapur
Dist. Aurangabad

| 1-Apr-2022 to 31-Mar-2023

EE—— Page 1
: Date = Particulars o - ~ Vch Type Debit Credit Balance

1-4-2022 Cr  Opening Balance 46,32,821.00
21.00D
8-5-2022 Cr NKGSB Co-Operative Bank Payment 3,00,000.00 49,328 r

being amount transfer towards unsecured
loan .
49,32,621.00
' .00
Dr Closing Balance 49,32,821

©49,32,821.00  49,32,821.00

_ e o

Scanned with CamScanner



From: Rekha Khemraj Hingankar
RM-31 Veer Sawarkar Colony

Bajaj Nagar MIDC Waluj,
Aurangabad 431136

Date: 1-Apr-2024

ounts for the above mentioned period.

—\\"N\
OT .. yarl Om Auto Componants Pvt.Ltd.
—_ " eut No. 09 Vill Rahimpur Tq. Gangapur
‘ pist. Aurangabad

Vs )

A, bi-
;‘f‘ ' Sub: Confirmation of Accounts

: 1-Apr-2023 to 31-Mar-2024

j aivenp the details of your Accounts as standing in my/our Books of Acc

[

below.

~Date Particulars _Debit Amount
1-Apr-2023  Opening Balance 49,32,821.00
1-Feb-2024 CS PS Thakre 25,000.00

49,57,021.00

49,57,021.00

|"We hereby confirm the above
For Hari Om Auto Components Pvt. Ld.

-

Shaimbud keery

I.T. PAN No. : AACCHO146H I

Y A
K[”E}'Y’Et':”n 3 copies stating your .T. Permanent A/c No., duly signed and
note that if no reply is received from you within a fortnight, it will be assume

n of the same. Please

sealed, in confirmatio
ted the balance shown

d that you have accep

| Date Particulars Credit Amount

49,57,821.00
49,57,821.00

Closing Balance

Yours faithfully,

e

-

Scanned with CamScanner



Rekha Khemraj Hingankar
RM-3>_1 Veer Sawarkar Colony
Bajaj Nagar MIDC Waluj,
Aurangabad 431136

Hari Om Auto Components Pvt.Ltd.
Ledger Account

Gut No. 09 vill Rahimpur Tq. Gangapur
Dist. Aurangabad

1-Apr-2023 to 31-Mar-2024

T - e Page *
Date Particulars Vch Type Debit Credit Balance
1-4-2023 Cr  Opening Balance 49,32,821.00
1-2-2024 Cr CS PS Thakre Journal 25,000.00 49,57,821.000
being amount paid for NCLT application
fees
49,57,821.00
Dr Closing Balance 49,57,621.00

__49,57,821.00  49,57,821.00

e &

Scanned with CamScanner
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Rekha Khemraj Hingankar
RM-31 Veer Sawarkar Colony
Bajaj Nagar MIDC Waluj,
Aurangabad 431136

Hari Om Auto Components Pvt.Ltd.
Ledger Account

Gut No. 08 vill Rahimpur Tq. Gangapur
Dist. Aurangabad

1-Apr-2024 to 26-Jun-2024

_Page 1
Date Pa_r_ti_clﬂars_ o Vch Type — Debit Credit Balance
1-4-2024 Cr  Opening Balance 49,57,821.00 o
26-6-2024 Cr Vaibhab Narayandas Swana (RIP) Journal 2,00,000.00 51,67,821.00 Dr
being amount transfer towards IRP  intital
cost as per ncit order debited 12.06.2024
" 51,57,821.00 = a4
Dr Closing Balance 51,57,821.01

51,57,821.00  51,57,821.00

i
:
=
8
)

s
il =

Scanned with CamScanner
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. Withdrawal
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900,00

Scanned with CamScanner

48,748, 770>,

B



AAGPH4056F
T INAME

REKHA KHEMRAJ HINGANKAR

¥ &1 9™ FATHER'S NAME
WAMANRAO KHANDUG NIMIBULKAR

=1 fafd /DATE OF BIRTH
12'07"‘1 974 n B ‘.r},u_-‘:‘.tp‘:l'-'-""“'”
BYIER /SIGNATURE LR

NS et Q—’“ 12% ¢ oMMISSIONER OF INCOME-TAX, NASIK
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e E ldentification Authority: of Indial

e i Enrolment No.: 0000/00833/71429

To

¥ e

Rekha Khemraj Hingankar
Khemraj Hingankar,
RL-78,

Near Bhagatsingh School,
MIDC Waluj,

Bajaj Nagar,

VTC: Wadgaon Kalhati,
PO Waladgaon,

Desinck Aurangabad,
Stale: Maharashira,

PIN Code: 431135,
Mobile: 9589945917

Sgranue b Verfed
Oy st v
—

&:‘::wu

HTOET HTHTR AT / Your Aadhaar No. :
6611 1331 3679

VIL : 9124 9711 0205 8639

HATST HTUZ, ATHT AT

HTd Vi1
Govermnment of India

(B8

o o fee

Rekha rhemea) Hingankar
o R COR: 120711974
ey FEMALE

vt n stwdte grm ol amfrer (b wserdo it |
f wwr geme® e S g o W et e o et |
A ST g

Aadhaw o prool of wenbty, nat of (Misnihip

o Cate of buth o (5040 B iad with veofaanon [anlne
pARertEatun o iLatining of OGN ot | ofMne KA

Anchii o ivwoed  TOURI01E

661113313679

FTST snvire, STSIY 3NEsTr

20

AADHAAR

mifedt / INFORMATION

O UK 8T et IR, T ) A A,
mg@mﬁﬁguqua #‘&mﬁmﬁ@e
FAW GHANNE Tl WeER Rl armden

B T 21UR T usae vipal P wemiie geiEn
e wRTiiEoTER 5 . @3 ITeR mAadhaar
[T Aadhaar QR ¥R 370 AT T www.vidai govin T
JuEH kG oR &1 1 I A ar
e el

SR Hfgea snftr gk ome.

WeEd il T e FOGUA U AguiEn
ARG 10 F9H 3 ST et St

NUR reren Ay averl onftn R-awatd aniAa e
QU e T,

ST T HIE A e 3 e et arde 4

S{TE gt wnM AT mAadhaar FT SRS T
IYR/ATIRTET AT AR Fhfia FoamEE
LIETREGIE RN IBI BTG 1 Elec

SR AU SR S e o) d e e,
Aadhaaris proal of dentity, not of citizenship or date of birth (D03). DOB

Is based on information supponed by proaf of DOB document specified in
requistions, submitted by Andhaar numbar halder.

This f&adhnar letter should be verified through cither onfine
authentizatian by UIDAl-appointed authentication agency or QR code
scanning using mAadhaar or Aadhaar QR Scanner app availabla in
opp storas or using secure OR code reader app avalable on

wnw. uldal.gov.in.

Aadhaar is unigue and secure,

Documents to support ldentity and address shou'd ba updated in
Azohaar after every 10 years from date of enroiment for 43403,

Apdhaar helps you avail of varlous Government and Non-
Governmen) benalilsiservices.

Keep your mobile numbar and email o updated in Asgnaar,
Dawnload mAadhaar opp lo avad of Socr 2= services.

Usa the feature of Lock/Unlock 4220220 biamatncs Lo ensure
security when nol using Azdasbigmetnes,

Entities seaking Aaunaar are obbgatad to seek consent

I —-
ey R W aftse A
; Unique Identification Authority of India ~ 720)
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TEITE

RERTE - 431136

cAddress:

E“"’m‘r}-ﬂ?\g&"&ﬁﬁé& Wonl, B
Bhagats Walyj, By
N%.Wﬂdﬂmn Kolhatl, PO Waladgaon,
DIST: Aurangabad,

Mahasashira - 431138
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4 FORM C
SUBMISSION OF CLAIM BY FINANCIAL CREDITORS
& (Under Regulation 8 of the Insolvency and Bankruptcy Board of India (Insolvency
J Resolution Process for Corporate Persons) Regulations, 2016)
Date : 06/07/2024

From

Vishwa Tooling Systems Private Limited
! Through its Director

Mr.Gopal Wamanrao Nimbulkar
8 A-58 MIDC Waluj, Aurangabad 431136
; Email : vishwatool@gmail.com
i To

The Interim Resolution Professional,
2 Mr.VallabhNarayandasSawana,

Building No 11, Flat No 505,
4 Regency Sarvam, Ganesh Mandir Rd,

TITWALA (East), Kalyan,

ot N
g Dist : Thane 421605 For ¥ISHWA TOOLING SYSTEMS PYT. LTD
: 2
Diredtor

]
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Subject: Submission of ¢laim and proof of claim.
Madam/Sir,

Mr.Gopal Wamanrao Nimbulkar director of Vishwa Tooling Systems Private Limited, hereby
submits this claim in respect of the corporate insolvency resolution process of IHari Om Auto
Components Private Limited. The details for the same are set out below:
Relevant Particulars

) (2) (3)

1. | Name of the financial creditor Vishwa Tooling Systems
Private Limited

2. | Identification number of the financial creditor PAN NO.

(If an incorporated body, provide identification |AABCV6624P
number and proof of incorporation. If a partnership
or individual provide identification records* of all [CIN

the partners or the individual) 1J28939MH2002PTC138399
3. | Address and email address of the financial creditor| A-38, MIDC Waluj,
for correspondence Aurangabad 431136
Email
vishwatool@gmail.com

4. |Details of claim, if it is made against corporate| Rs.1,96,638/- (Rs.One lakh

debtor as principal borrower: ninety six thousand six
(1) Amount of claim hundred thirty eight only)

(i) Amount of claim covered by security interest, if | NIL

any

(Please provide details of security interest, the value
of the security, and the date it was given)

(iii) Amount of claim covered by guarantee, if any |NIL
(Please provide details of guarantee held, the value
of the guarantee, and the date it was given)

(iv) Name and address of the guarantor(s)

Details of claim, if it is made against corporate | N.A.
debtor as guarantor:

(i) Amount of claim

(ii) Amount of claim covered by security interest, if
any

(Please provide details of security interest, the value
of the security, and the date it was given)

(iii) Amount of claim covered by guarantee, if any
(Please provide details of guarantee held, the value
of the guarantee, and the date it was given)

(iv) Name and address of the principal borrower

6. | Details of claim, if it is made in respect of financial | N.A.
debt covered under clauses (h) and (i) of sub-
section (8) of section 5 of the Code, extended by the
creditor:

(i) Amount of claim

(ii) Name and address of the beneficiary Bl Blea

N.A.

w

Diredtor
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Details of how and when debt incurred As per requirement of CD, a short
term unsecured Lloan is given

from time to time,

Details of any mutual credit, mutual debts, or other| NIL
mutual dealings between the corporate debtor and
the creditor which may be set-ofT against the claim
9. |Details of the bank account to which the amount of [BANK
the claim or any part thereol can be transferred [BRANCH,

pursuant to a resolution plan CURRENT ~ ACCOUNT  NO.
N757220018000077

IFSCCODE : 1C1c0000104,

ICICI BANK , MUMBAI

For YISHWA TOOLING SYSTEMS PYT, LID
Director

(Signature of financial creditor or person authorised to act on its behalf) . :
[Please enclose the authority if this is being submitted on behalf of the financial creditor]

Name in BLOCK LETTERS : MR.GOPAL WAMANRAO NIMBULKAR

Position with or in relation to creditor : DIRECTOR

Address of person signing RL-76/1, BAJAJ NAGAR, WALUIJ, AURANGABAD 431136
*PAN, passport, AADHAAR Card or the identity card issued by the Election Comm ission of

India.

DECLARATION
[, Mr.Gopal Wamanrao Nimbulkar, currently residing at RL-76/1, Bajaj Nagar, Waluj,

Aurangabad 431136, do hereby declare and state as follows: -

|. Hari Om Auto Components Private Limited, the corporate debtor was, at the
insolvency commencement date, being the 12" day of June 2024, actually indebted to
me for a sum of Rs.1,96,638/- (Rs.One lakh ninety six thousand six hundred thirty
eight only). _ .

2. In respect of my claim of the said sum or any part thereof, 1 have relied on the
documents specified below:

a) Ledger Abstracl for 01.04.2017 to 31.03.2018 of corporate debtor duly
acknowledged by suspended director of Rs.1,96,638/- as unsecured loan.

Bank Statement showing payment dated 09/03/2028

nd Aadhaar card of Claimant.

nd Incorporation Certificate of Company.

n for authority to submit the claim to Director.

b)
c¢) Copyof PANa

d) Copyof PANa
e) Board Resolutio
are true, valid and genuine to the best of my knowledge,
and no material facts have been concealed therefrom.

For YISH/A TOOLING SYSZEMs PYT LTD
é,\_

3. The said ducumcn}s
information and beliel

. =T
e S T R T ey NS T
T o i N o S TAIITRL 7 M SRS R
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. In respect of the said sum or any part thereof, neither I, nor any person, by my order,
to my knowledge or belief, for my use, had or received any manner of satisfaction or
security whatsoever, save and except the following: NIL
I undertake to update my claim as
any source in any

. lam are
Code.

I am eligible to join committee of creditors by virtue of proviso to section 2] (2) of
the Code even though I am a related party of the corporate debtor.

Date: 06/07/2024
Place: Aurangabad

and when the claim is satisfied, partly or fully, from
manner, afier the insolvency commencement date.

lated party of the corporate debtor, as defined under section 5 (24) of the

For VISHWA TOOLING SYSTEMS pyT LB

4

Diredor
(Signature of the claimant)
VERIFICATION
I, Gopal Wamanrao Nimbulkar, Director of Vishwa Tooling Systems Private Limited the
claimant herein above, do hereby verify that the contents of this proof of claim are true and
correct to my knowledge and belief and no material fact has been concealed there from.

For VISHWA TOOLING SYSTEMS PVT. LTD

Verified at Aurangabad on this 6™ day of July, 2024 Direcor

(Signature of claimant)
wdl STED

RAJENDRA D NDKe
\ovocate Notary Gour, of Ind,
Arga Aurangabad Distrie

Viob No 876017177 -
Rep Np 157c

|
e |
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VISHWA TOOLING SYSTEMS PVT.LTD
A-58, MIDC AREA, WALUJ
AURANGABAD - 431136
PH NO (0240) 2241221 FAX 2556470

Hari Om Auto Component Private Limited
Ledger Account
Gut No 09, Vill Rahimpur, Tq. Gangapur
Dist. Aurangabad

-
]

A e

e

#1

1-Apr-2017 lo 31-Mar-2018

Page 1
Date  Particulars  VehType =~ VehNo. ~__Debit  Credit __ Balance
9-3-2018 Cr YVSBBANK CCA/CNO.0T Bank Payment 1164 1,96,638.00 1,86,638.00 Dr
ch no. 005720 df, 09.03.2018 lowards
unsecured losns
19663800
Dr Closing Balance 1,96,638.00

1,96,636.00 1,96,638.00

) M—-t'ﬂ( T
we CQ For YISHWA TOOLING SYsTEMS PVT. L1D
For Hari Om Auto Components Pvt, LIc, -

U“Ly Diredtor

< Director

For VISHWA TOOLING SYSTEMS P31 "10

Birerror
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o0 .
2 \\ el
3; . /0 : Harl OmAgto Component Private Limited From: VISHWA TOOLING SYSTEMS PVT.LTD
:.f» . G_utl . il Rahimpur, Tq. Gangapur A-58, MIDC AREA, WALUJ
% WY Dist. A abad AURANGABAD - 431136
WY =P} - PH NO (0240) 2241221 FAX 2556470
L ., i
-,/ {Dear §i(/Mad; Date: 1-Apr-201g
YL /_j./,// Sub: Confirmation of Accounts

1-Mar-2018 to 31-Mar-2018
Given below is the details of your Accounts as standing in my/our Books of Accounts for the above mentioned period.

Kindly return 3 copies stating your |.T. Permanent A/c No., duly signed and sealed, in confirmation of the same, Please note
that if no reply is received from you within a fortnight, it will be assumed that you have accepted the balance shown below.

~ Date Particulars - __DebitAmount | Date Particulars Credit Amount

9-Mar-2018 Bank 1,96,638.00
.

3 #ifi_o Closing Balance :-gg-'ggggg !

1,96,638.0 =

e e = e i |

\We hereby confirm the above For VISHIATOOUNG SYSTEMS VT UL+ |

For Hari Om Auto Components Pvt, Ltd. %@f’ |

&&/ o VISHWA TOOUING SYSTEMS PV, LTD DI Cnﬁi |

T PAN No.: AACCHO14gHPIrECtor f

Diredor-
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PAGE =

VASAIVIKAS SAHAKEHI BA

- Website : www.vasaivikas|
E-mail : st@vasalv'lkasl

|

; e AR V) CASH CREDIT
: Mawe @ VIS TOCLING SOSTEMS FRIVATE LIHITED
Address  + FLOT ND A-58, NIDC,

LK -

ALRANARD

Corron 01N 11000000

THAE 471134 ECS Ho & 020130100000007
From tate 2 01703/2018 To Date : 31/03/2018 Opening Balance fs (n 01/03/2018 =

oA, 72,5818

me im mm ma mamm e e= = e - = =

Uotam Erfective Date @ 26/05/2018 Expiry Date ) 20/00/ 3R
b Total Tction Linit : 75,00,000.00 . “Fxpiry Date with Grace Feriod & 30/04/2018
! ) I
‘Data : Fartialars Instruents® | Dr Amont ! f:r'-_ﬁrnmt b Total fmount Dr/Cr
N ‘;_glifm-p 2ei6 By Outward Clg. H BaE345! { 4,40,810.88 < ,11,597.70 IR 1
o mnE T BLF : 5 L 26,970 R
01032 € VIS TOOLING 603 2 VAMD | ! 80,27,997.70 IR |
101/03/72; VIS TOOLING 605 2 VA0 § : o0,28,597.70 I
i L0100/ T HAGARE. ASHOK SAHADED ‘ X 80,41,601.70 IR |
101703727 7 NISTNESS TOOLS CEMIRE | %, . 0,42,831.70 IR |
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Y01/0%/20. C | BIVRAY TNDUSTRIAL ENTERFR | g 3 % 8630970 IR
10L/03/27: 314 T0 7 STEELS : S B0, 702,70 IR |
{OL/03/20 = \SANTOEH I'hd L H 80,?5,19_5.?0 nlf".
(Q1A)Z/20 3 NARGAFLR: AUTD FRIVATE LN | | " m,z?,qsd.7o Ll
1OLA03/Z0 2000 SALES 4D SERVIDES | { e £0,81,02.70- IR '
{01/07/:%7 3 ACCDNT OFFICER CASHERH =~§§ 80,84,424.70 ) -
01/03/2012, FLLORA: TSPAT ' a0 R
{0LAI/20. IFEDTA HE ﬁm : Ly BLI7,EET0 R
F01/03/20 e, SANDIP FEHADEV FALEFA | .-;',-:"' B!.,-:E,MZ.ED R '
1A/ Z0 L}HHTUEHI,I’M o ) L ELEMET0 R
L1052 T, VIREHDRY TEVIDAS CHA | LB W
01,/03 7316t Lhg Chg: For 48374207, ' .' 61,39,083.70 IR :
“~01/03/2"3:S55T- 0 Stop Chy: Lhg For 4, : ~ . 81,5,100.70 IR 3 X
' 3’ > 0L/0G/ 55 iStop Chq Thg For 4839-483%. - o 4 J (R , §,59,119.70 IR}
s XPGET 1GEFRAT HIMEARRER [ e : g 10,001]..00 5 i el u(;‘ 119.720 IR |
;:xojxm 3'FIROZ AMDLL SATTAR PATHAN | Rl . 20,9700 5, al, 0,11é. ?9\ I ¢
| O3/0%/ 2018 HIFELLKER. SAHTOGH VAR | 5452) 23, 000.00 ‘f : ur_q,j,iié.:: ) )
| i03/0%/20RISALTENT SEORIETY SR 5617} 24,360,001 ! B’%g-s.fé-w i
Y o Ot : 5681} 2,00 | o BRI7,06870 IR |
{'JﬁJ /A AGAFATT ALY 1 i
0 ! 3683, 5,674.00 | ' B2,45,664.70 IR ! ]
B A, : 57031 80,000.00 | L EEMAR IR .
:{=:.'€,3;;m 1P N ENTERFETSE : 57041 3,30,000.00 : B6,13,464.70 IR | :
OSA0T/2018NEFT ACOURFSESS [DTA ICHY <8127) 11,060.00 | D B6,24,724.70 TR | :
L0, O HEFT ADOURFFERS THDIA HACH! 9127, 5.00 ! ' B6,M,729.70 IR |
HO3A03/201 B ORST 0201308(LC s Ben 1] 5127, 080 D 84,M,730.15 IR |
_ {03008/ 20181SB5T (R012010X000X)7 Ben I' OV 0.45 i/ ! B6,24,730.50 IR ¢
b4 15/03/2018170 SELF SR04, 1, 00 '360 00(| H g7,24,730.60 IRV )
© o 109/05/2018) TRACKDH CIARIERS S84 ..,JW.OG ' L2060 IR
£ 0n/03/2019 HNEAY DOUSTRIN. STEFE 5430 775,00 : 87,27,904.60 DR K
é o VISHWA TOOLING sysreps PVY.LTO ey

&
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WAMANRAO KHANDUJI NIMBULKAR

Permanent Account Numbe l"
AUGPN9139D =
e — .
Signature : ‘

Scanned with CamScanner



HTUTY

eam Lan | ey

AHIIT

Tn

T3 N e

Zpt N """"";7 frete b
SN

Sty

Wl

B o L

turrsatat Mabersstiry - 431000
PRET

s TR
—

—
- —

ST EFS  Your Aadbiar Mo,

2694 5548 2427
VID - U153 DO9D €54 €624

FTST 70T, H#ATHAT 3=

s ey
Coverprnors of Sedia ——

bit-n l g-abs s ,’"“ﬂ'

Gene Wismere oo “imcubor
I3 a0 (R 1ET
Iy Mar

2694 5548 2427
ViDL 9153 S92 €64 €624

FITST AT, ITAT 3NeS T

-

2

AADHAAH

.

AT L e -1 3y
bR e hogee AL Apwegatas, é&{i@

i

22—

+ PTTm

R R X U

St O INFORMATION

- viviI e O

L FRC BT R BT LR

W AR e TR PTIA ey

Atz ganlda m e

AT BT BT VM T mAadhase TS

arareaaage s Poyg g eee o v sipen

oL ERTITENGCH FRTRTR el B e S or o

L BT oo bt o BT DR e |

B S T BSETE ATT W amaEE F e A
Lt L e e i

LRRTT T PR b FE SR T PR

[ el 3
BT

L :ynm A T T AT T TR AT T
ATt A1 =2 2

B LT T T G S S T O TR
ars

" Aadhazs sapmaslalicantity ralsf cicanstip

| Aadhasr = uricae ang Lecore

® Vacly dentity usorn secare ST codeinfTine
FRIL e AL tientbzalion

8 L)) loems ol Aadbaar ks Aadhaar leser 290 Dands
eAadbviar snd maMdNAAr fw Ralle vald Yot
Aadhanr lgaally (VILTIcan aiss toowsed O pace of °,
MG S 20Ma80 ramhar

8 Updale Sashearallees eonzr 1 vsms

koo R idenes e i

WHPTS2 T T

U O] ATRTETT mAadbhaay M3

a Aadhast halpa yod avail vanoas Goverrmen! s
INot= Gaasrintien] tersd it ner g mses,

B Kaip ¢Dur WOMS Numase ang small g gpistat o
radhaar

B Download mAadhaar sop @1 smat orooes 1o aes)

Aadhaar Svrcces

B Lse e Tnturs of lachunocs Sackanrborreties o

st guciely
W EANDAS Backitg Admhaar G el 10 eak g
corzant

Iﬁ. BTt TN e s -
‘_‘-:-:-_' Urdizae ieatiizaton Ausmanmy of inzia =N

L AL
T e e B R

Fe ra=a)shias

Loy A)
Matanadia 13001 o &5

Nrgian e NS
R R
‘,; f"" {i&‘%{'ﬁﬁ’r-"
T & -?_'-.:r._?l""‘.":!ﬁ
I R R A
2694 5548 2427
WD D LBS 02 650 B2

DAY mesastvmnaigom i |

--Elhll' |

T P P T

ii
|

Scanned with CamScanner

| S —



.
. ) L]
WTE AW ONUNpERMANENT ACCOUNT NUMBER \ﬂ
2 AABCV6E624P 4
” o
s VISHWA TOOLING SYSTEMS PVT LTD

g w1 il pare ar coapcRa bR DG

24.12.2002

Bl e

ekl T oL ARIEm e 5 N TR o tw

For VISHWA TOOLING SYSTEMS FVI. LTD

2 o &

~ Diredor

§ 478 & T @ AR g o aa
ndd il o) 3yfom . ama w2
T MIUET HIYE
=y ATy,
' YUM AT T, TR da,
anfera - 422 002,

In e this card is baefouml Koty infornveenien 1o
(e bswing aulhority -

Uhiel U wwpnbssimies ol Liwwnge | gy

Rewntrivy Rajaswa Dhangy,

Ol Agrs Hozd, Gadlari Chouy,

Nagik - 422002, ’

Scanned with CamScanner



'! = o
f Form I.R.
’- e & g

CERTIFICATE OF INCORPORATION
U 28939 M 2002 PTC 138399

Gk |

No, of Date

A @R R e g 5 e

--Marﬁhﬁm(msaﬁqvwmﬁrﬂﬁaaﬁwgaamzﬁmﬁwﬁmﬁm

1 | hereby certity that VISHWA TOOLING SYSTEMS PRIVATE LIMITED

is 1his day incorporated under the Companias Act, 1956 ({No.
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Date :
Board Resolution

EfggéFTIED TRUE COPY OF THE RESOLUTION PASSED IN THE MEETING OF THE BOARD OF
ORS OF M/S VISHWA TOOLING SYSTEMS PRIVATE LIMITED HELD ON SATURDAY 29th
DAY OF JUNE, 2024 AT 11.00 AM AT THE REGISTERED OFFICE SITUATED AT PLOT NO.A-58,
MIDC, WALUJ, AURANGABAD 431136.

The Chairperson Mrs. Rekha Khemraj Hingankar of M/s.Vishwa Tooling Systems Pvt.Ltd.,
informs to the board that public announcement regarding the commencement of CIRP
was published in Indian Express Newspaper on 25" June, 2024 and Hon'ble NCLT
passed order dated 12/06/2024 and initiated CIRP under insolvency and Bankruptcy

code 2016 of M/s.Hari Om Auto Components Pvt.Ltd.

RESOLVED THAT the company has paid Rs. 1,96,638/- to M/s. Hari Om Auto
Components Private Limited towards unsecured loan on 09/03/2018 and the same has
been remaining outstanding. It is to inform the board that the claim is being filed as per

public announcement.

FURTHER RESOLVED THAT Shri Gopal Wamanrao Nimbulkar, Director of the
Company is hereby authorized by Board of Directors of Company to sign and submit

claim to CIRP within the time limit. .

CERTIFIED TRUE COPY

For Vishwa Tooling Systems Pvt.Ltd.

S
Rekha Khemraj Hingankar

(Chairperson of Board of Meeting)
Far VISHWA TOOLING SYSTEMS PVT. LD DIN :01800247
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